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NATIONAL COMPANY LAW TRIBUNAL
AHMEDABAD BENCH
AHMEDABAD

-~Co. Appeal No. 54/252/NCLT/AHM/2017

Name of the Company: Shakuntala Enterprise Pvt Ltd.
| E V/ S.
| - Registrar of Companies, Gwalior.

. Section 252 of the Companies Act, 2013
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1. AS\M@’) Q. NALy PQ& - fesbon an, >

ORDER

Learned PCS Mr. Ashish Shah i/b Learned Advocate Mr. P.K. Mittal present for
Appellant. None present for ROC. '

Objections of ROC not filed in spite of service of notice.

Heard arguments of Learned PCS for Appellant.
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Order reserved. ' ek
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